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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD.

C.P.NO, 128 of 1995 in 0.A.308 of 1992, . \\
Between ‘ : Dated: 4,1,1996,
applicant

. M.A.Hameed ‘
Anéd

1. Sri. Bh., Brindavan Rae, Superintendent ef Pest Offices, Anantapu-

Respendents

Sri. S.Ramakrishna Rae

Ceunsel fer the Applicant

Ceunsel fer the Respendents : Sri. N.V.Ramana, Addl. CGsC.

CORAM:

Hen'ble Mr, Justice V. Neeladri Rae, Vice Chairman

Hen'ble Mr., R.Rangarajan, Administrative Member

C.ntd:o.-Z/--
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CP 128/95
in

(Order passed By Hon'ble Justice Shri v.

Nesladri Raag,
Vice-Chairman),

It is submittsd for the petitionmer that no directions

8re necessary in the Contempt Petition -in view of the proceed-
ah 2

ings ©m letter dt,10-10-95 issued by the President of I.dia.

Accordingly the C.P. is claosed,

2 It is needless tg say that if the said order jis geing
l‘.'\.f\"‘/“’\\-"—f“\ ) '
to be uée&a%eﬂ}\the petitioner ig fras to move thig Tribunal

by way of a Miscellanegus Applicaticn./

ﬁv\\JQ————~—~4%z X}Léu&éhﬁr\n__h_;__

(R.RANGRRAJAN) (U.NEELADRI RAD)
Member (A) Vice-Chairman
Qagﬁd: 4th January, 1995, ] ‘7jl7d_ il
Dictated in Open Court. Deputy Registraf(d)cc B
avl/
To

1. $ri Bh.Brindavan Rao,
Superintendent of Post Cffices, Atantapur,

2. One copy to Mr.S.Ramakrishna Rao, pdvocate, CAT,.Hyd.

3. One copy to Mr, N.V.Ramana, Addl ,0GsC,.CaT. Hyd,

4. One copy to Library, cAT.Hyd,

5. One spare copy,
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I COURT
TYPED Bf- : " CHECKELD BY
COMPARED RY ' APPROVEL BY

1

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAL BENCH ‘AT HYLERABAD » .

THE HOW'BLE MR,JUSTICE V.NEELADRI RAO
' VICE CriAIRMAN

AND

et

THE HON'BLE MR.R.RANGARI/\J/A‘N : M(A)

Dated: (- | -1996

- . ORDER/JLIDGMENG : " "

MeA/R.A./C.A.NO. \j_% \c‘g‘
it

0.A.No. %C?S lo\l_
T.A.No, ' (w.p.No, )

Admityed and Interim directions
issued. '

: : ‘Ordered/ke jected.
,';;ﬁblorder as to gcosts.
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